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Thursday, this the 23%th day of August, 200

CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAT BENCH

L]

AN}

©0.A.Nos.870/98, 932/98, 933/98, 934/98, 88/99 & 89/99.

Hon'ble Shri. Justice Birendra Dikshit, Vice Chairman
Hon'ble Smt.Shanta Shastry, Member (Administrative).

Shram Shaxkti Bhavan,
Rafi Marg, Naw Delhi-110014
2. hz Secretary,
Unicn Public Bervice Commass.on.
Shah,jshan Roag, New DeTh1—110011.
3 The CTiractor,
C.W.P.& R.S., _ .
Khadakwasia, Pune-411024. ... Responde
By Advcates shri Vv,D.Vadhavkar, Shri
V.G, reos and Shr1 R.K. Shetty.
o.a.x;,ssefse.
1, & rf %.P, Shah,
2. Sutri -.5. Kapileshwar,
2. &hri J.N. Deshmukh,
4, S&hry V.G. Bhava,
E. 8hrid 8.D. Kulkarni,
&. Shri K. Venugopalan,
" 7. Shri R.D. Kulkerni,
8. Shri V. M Bapaye,
9. Shri A.S5. Barvg,
10. Shri J. D Praygg,
11

Shri Naraganah Prasad,

0.A.No.970/98,

1. Shri M.M. Kale,

2. shri M.B. Shitole,

3. Shri 8.C. Patel, '

4. shri J.M, Shirke,

5. &hri P.B. Deolalikar,

€. Shri V.B. Joshi, ;

7. shri 5.G. Patnaik,
A1l are working as
Criief Research Officer
C.W.P.& R.3., Khadakwasla ‘ o
Puns - 411 024.- : : .. Applicants,

By Advocato Shri Suresh Kumar.

Vs,

1. Union of India, through

' the & .--tary, '
Minibe ¥y oF Water Resourca
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been provided in the scheme of £ ex1b1ﬂ comclement%ng
scheme that those who have put 1h not less than 5 years

of service are to be considered for oromotion to the next

~h
ct

higher grade, they have to be first assessad by he DPC

and found fi4. 1% is onlv thereafter that they could be
’ t%“w— ..

constidered or promotion wﬁ1uh ‘not  automatic. “Alse
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24.4.1983. - The respondents' Bave, the:éfore, ~ighily
granisd  the promdtion to the cpplicants "ro"n:f+1f~7y
.2, from the date of issue of their prometion orders.
Tﬁe. respoﬁdents have also refac-ed 10 vre latinp Teon
Union Fibiic Service Commissi%% {iﬁ“ short UDR0) oF
20.3.792% wherein UPSC haz olarifiec thRE i oun oo of

insTruccions of Department of Personnal & Truinirg. ine
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YIZ. .. oearch. Officer/Sr.Reﬁearcn
Teeamtinced  for' promotion g

47
1 f
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